High Court Of Delhi_New Delhi
Examinafion {Judicial) Branch

No Fo'l WO TC eaq1et 2004 Date  September, 2024

bFrome
Fhe Registrar Generad,
High Coutt of Delln,
New Dethe,

iv
I All the Prncipal District & Sessions Judges, Delhi

The Principal District & Sessions Judge-cum-Special Judge (PC Act),

CBL Rouse Avenue Court Complex, New Delhi.

Sun: Crreulation of Advertisement No 02/2024 dated 31.08.2024 for filling up of

S Madam.

I'am directed 10 forward herewith a copy of Advertisement received from
the High Count of Tripura, Agartala for filling up of 01 vacancy in Grade-1 of
Tripura Judicial Service with a request that the same mav be displaved at some
censpicsous place i your olfice Tor information of all concernetd. 1t is [urther
requested that 4 copy of Advertisement may alse be forwarded to the Secrerany
of e respective Bar Assacition ol vour Court for giving it wide

whiliany o alh s
I Iy vireulation 1y please be noted that the last date tor submission of

trdine appheson s 23,09, 2024 upte G4:00 1A,

Yours taithtully,

Dy. Registrar (Exams - Judicial)

Lncl Ay above for Registrar General

OITICE OFgTHE PRINCIPAL DISTRICT & SESSIONS JUDGE (H()s) DELHI
_ 3500 el
No 25000 JAdv./Gaz. /2024 Dated, Delhi the ............ 20 NERLLN2

Copy forwarded along with ils enclosure for information and necessary
Action to:-

wz./l‘he Officer In-charge, Website Committee, English/ Hl'nﬂﬁs- Hazari Court, Delhi
with the request to upload the same on the website.

2. The Administrative Officer (Judl.)/Branch in-charge, R&I Branch, Tis Hazari Courts, Delhi,
with the request to display the same on the Notice Board and conspicuous part of the court
complex.

3. The Ilonyv. Secretary, Delhi Bar Association, Tis Hazari Court, Delhi for wide
publicity /circulation. .

4. LAYERS Section for uploading on LAYERS. i

(Mukesh Kj m:@upta)
Officer-in-charge (Judicial Branch, HQs)
I‘ar Principal District 8&1 Sessions Judges (HQs)
Delhi



HIGH COURT OF TRIPURA
AGARTALA

TR E R O U P Saied, hagestaln, the 31 August, 2024
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IMPORTANT NOTES
1) Online Application:
2 Candidates haue to chmd appicaten through Coline Apphication Portai only.
The High Crurt will it cnie o v oany nard copy apphiration. Before submission of

anbne aspheaion, the candidates aie 10 read the mstiuctinong carefully i the

‘How to Apply’ seam: =t 3t the Oaling Application Portal,

7t Onbne  Applicobor Pokal i b cwailable on the Hign Court website
{https:/ ftheacan) drone 52 03,2029 te 23.09.2024 (upto 4 p.m.). 1o
appby the candigatos B b v =r the “Recruitment [Online Application}’

Lgh 1n the Some page of e Sah Do wienalie

ciLaaghdaien shiculo el g i phe apphcaiions. lowever, due o any
dnavedantc cireLroaie L, © A and sasr st multiple applications then
nefene must enants thet tF o Spp i i wils  lalesl Regpstration \umoet 1s

complete in all respect,

A dn gase of muilupee anshoations, the applicatior wita e latest Registralion
saamber shall oniy e erertaned by the High ¢Court and fee poid aganst one
Regqistration Number shail not be adjusted against any other Registration

ik

") Caandates who s gquahfvsy maiss o Tare n the Worten Eigmination will
B g ot CopogutLa oy of Sramas manes snestef artificatesfdocuments. If the
candate Suitits 1o Coteta s b hee candidearire than b, che will he chigible fo
Vvren vooe,

i1} Toyer ¢ arahiciation it g 1 e TNt Seraes shait apnly either thruash proper

cnatnel ar altach 'Ne ahjecuon Certificate’ rron bes hes employes.

Submissir f orine gpplication i Fron 02.09.2024 o 23.09.2024

the final form fupto 4:00 p.m.)
Date of Wralan Framtion will e notified later nn.
Date of downkaarting af Cat Letter Wil be netified later on

Cortre time xai cwauner of (RC il e mentioned in he Call Letter.

S Almbe 10N

eptally srgnied toy JEGTH A PAAN MURASING
St PO2A.0R.31 1328 05730
{7 M. Murasing}
C R dstrar Generad

Fage ol J
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' Hiph Court Of Dethi, New Delhi
Ixamination (Judicial) Branch
N JTAA A EC B OOHC 0T 4 Date  September, 2024

From:
) . » '}3”} H —
e Registrar Genesal. o

High Court of 26l

Fiow Diethi

Tor

b Al the Principal Distnet & Sessions Judges, Delhi

3 The Principal Distrioy & Sorzions Judge-cum-Special Judge (PC Act),

B Ropse Avenue (Court Complex, New Dethi.

Sub “ireulation of Advertisement No 02/2024 dated 31.08.2024 for filling up of
AU vacanes i e 04 Jriputa Judicial Service by divect recruitment,

Lapialadia s,

it

1 am directed o forward herowith a oy af Advertisement recelved from
the Figh Cout of Trpura, A gectaln Lo Biling up of 01 vacancy in Grade-l of
T ripura Judicial Srrvice with o ooest ihat the same may be displayed at some
conspicuous place o vour Gilice for information ct all concerned. s Jurther
requested that 7 copy A crpmement vy whso be forwarded to the searewty
ol e respechive Bar A ceeianon of vour Court for giving i wice
publicity/mrcuiation. Tt may please be noted that the last date for submission of

online application is 23.09.2024 upfo (4:00 PM.
Yours fmthfully,

Dy, Registrar (Exams - Judicial)
‘ f'or chit,tmr General
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